
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.Vrr-21/2008(Pt.)/810UA.

From

To,

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Deputy Registrar (Admn.),
Gauhati High Court,
Itanagar Permanent Bench,
Naharlagun.

Dated Guwahati, -2!
+L

August, 2023.

Sub:- Station leave permission.

Ref:- No. HC(IB) -VIGl0tl2023l Dated the 9th August, 2023.

Sir,

With reference to the above, I am directed to inform you that Shri
Yomge Ado, li4ember Secretary, Arunachal Pradesh State Legal Services Authority,
Itanagar has been granted station leave permission w.e.f, 27.08.2023 to
30.08.2023,

Yours faithfully.

s L[-
TT. REGISTRAR ruIGILANCE)

Memo NO.HC.VII-2I/2008(ft.'t/8102-8103/A. dated , Af- og- Z3
Copy to:

1. Shri Yomge Ado, Member Secretary, Arunachal pradesh State Legal

Services Authority, Itanagar.

,/r.*"Project Manager, Gauhati High Court.
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